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Selections for posts of Instructors In 
Indo-Swiss Training Centre

7420 SHRI KRISHNA CHANDRA 
HALDER; Will the Minister of SCI
ENCE AND TECHNOI-OGY be pleased 
to state:

(a) what is the mode of selections 
for the posts of Instructors in Indo- 
Swiss Training Centre (ISTC) attached 
to the CSIO, Chandigarh;

(b) what are the minimum academic 
qualifications required for the post of 
Instructors and whether all the present 
Senior and Associate Instructors pos
sess the same;

(c) whether Instructors lor teaching 
non-technical subjects have been ap
pointed in Class-I .costs;

(d) whether prior to arrangement at
(c), this work used to be carried Otit 
by more qualified part-time teachers 
considerably on a very little expendi
ture; and

(e) what were the reasons for dis
continuing the old practice and filling 
up the posts on regular basis?

THE PRIME MINISTER (SHRI 
MORARJI DESAI): (a) The posts are 
advertised on all India basis and ap
pointments are made on the recom
mendations of Selection Committees 
constituted in accordance with the Bye- 
lawg of the CSIR.

(b) Minimum academic qualifica
tions for Instructors teaching technical 
subject are as follows:

(i) for Senior Instructors Seale 
Rs. 1100—50—1600;
B.E. or equivalent in their res
pective field with five years* 
practical experience or Diplo
ma in respective field with 7 
years’ experience in some
organisation/institute of re
pute.

(ii) for Associate Instructors—

Scale Rs.̂ 700—40—900—EB— 
40—<1100—50—1300.

B.E. or equivalent in their 
respective field with 2 years’ 
experience or Diploma in res
pective field with 5 years ex
perience.

All such instructors on roll ful
fil the prescribed qualifica
tions.

(c) Yes Sir.
(d) Yes, Sir, but the part-time ins

tructors were not more qualified than 
the present full time instructors.

(e) The need for full time instruc
tor has arisen after the double shift 
arrangement was started in the 
Centre.
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Cement Plants at Adltabad and 
Thandur (A.P.)

7422 StIRI G NARSIMHA RFDDY: 
Will the Minister of INDUSTRY be 
pleased to state

(a) Is it a fact that Government 
have issued orders to stop the con
struction of Cement Plants at Adila- 
bad and Thandur in Andhra Pradesh; 
and

(b) if so, why and whether Gov
ernment want the work to go slow or 
completely stop?

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES)- (a) 

No, Sir.

(bN Doeg not arise.

Production of Camphor

7423 SHRI UGRASEN: Will the
Minister of INDUSTRY be pleased to 
state.

(a) the total indigenous production 
of camphor in the country;

(b) the quantity and value of cam
phor in the country, and

(c) whether Government propose to 
liberalise import of camphor and what 
will be its impact on indigenous pro* 
duct?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
MATI ABHA MAITI) (a) The total 
indigenous production of camphor in 
the organised sector is as folows*

1976 902435 kgs
1977 893502 kgs

(b) Since imports have been allow
ed as from 6th January, 1978, the 
actual import figures ar® not available

(c) Import of camphor was per
mitted to actual users on restricted 
basis le  upto 20 per cent of the value 
of licences with effect from 6th Janu
ary, 1978 In terms of the import 
policy for 1978-79 the import of cam 
phor is allowed only to actual users 
(industrial) on the basis of past con
sumption Import is not expected to 
have any material impact on mdigeii 
ous production

ew hm f, srfcr wnr ftnra

7424. faWTXt: W  «iWlT
w t  «T5nft ^t f ’rr ^  fa:

(q?) T̂CTTT ft ^  sr^r % 
t o  w?r % *n?T ftw t % fa rm  % 
farq: ¥rr vphrft 3ft 13r̂ r *rrfa*r*u 

’fffsnp ?rsqT IT t  
aft *rrftrrr *rtr surrfan? it fr o ?  
3*5 t  »




